: IN THE COURT OF CHIEF METROPOLITAN MAG!S?RATE,
o _ TiS HAZARI COURTS, DELHI.

cc No:l_\?’y\i‘zoo
3 10
SECURITIES AND EXCHANGE BOARD :

OF INDIA, ( a statutory body established

under the provisions of Securities and

Exchange Board ¢f India Act, 1992),

Having its Regional Office at Rajendra

Place, New Delhi represented by its Asst. ...COMPLAINANT
~ General Manager, Mr.JYOT! JINDGAR.

2D

VERSUS
b'l\,\(')\\-z’og
1. M/s. Madhuban Green Forests Ltd.,

Having its Registered Office at
893/2, Blue Heaven Hotel,
- Link Road, Ludhiana-141 003.

Also af;

893/2, Industrial Area-A,
Link Road, Ludhiana-141 003.

2. Shri Avadesh Kumar, r’/ )
(Director) /Promoter. e {; 4
S/o Parvunath Singh, 1o .'0)
770, Janak Puri, Street No.4,
Ludhiana.

3. Shri Harinder Pandey,(Director)
VPO Yadavpur, Baihar Sidhi,
Distt. East Champaran, Bihar.

4.  Shri Dinesh Jha, (Director)
Vill. Sumerganj, P.O. Salempur,
Domaria, C.0. Malwa,
Distt. Vaishali.

5. Shri Rakesh Kumar Srivastava,
(Director)
VPO Tikait Baiha, Purkawlia,
Distt. East Champaran,
Bihar.

6. Shri Jai Bir Mishra, (Director)

VPO Nipur, Distt. Samastipur, !
* Bihar. :
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10.

11.

12.

INDIA ACT, 1992

Shri Dinesh Kumar Singh,
{Director) /Promoter.

'S/o Shewdeyan Singh — -‘V/ 5 fo-Pn?
H.No. 611, Janak Puri, Street No.3, .
Ludhiana.

Smt. Shashi Bala, (Director/Promoter) N "/{}

W/o Shri Onkar Soni,
H.No. 61, Janak Puri, Street No.3,-
Ludhiana.

Shri RK. Singh, (Promoter/Director),
H.No. 131, Rly Colony,
Sherpur, P.O. Moti Nagar,
Ludhiana.

Shri Rama Kant Shah.
(Promoter/Director),

B. 31, H.No. 2406, EW.S. Colony,
Ludhiana.

Shri Arun Kumar, (Promoter/Director), __p‘,,,,?,d T
New Subhash Nagar, St. No.6, eide’)
H.No. 8836, P.Q. Jodhewal Basti,

Ludhiana.

Ms. Anshu Devi, (bemoter/Director), : ———*1) )
770, Janak Puri, Street No.4, . —~ o edel
Ludhiana.

......... ACCUSED

COMPLAINT UNDER SECTION 200 OF THE CODE OF

'CRIMINAL PROCEDURE, 1973 READ WITH SEC. 24 (1).

& 27 OF SECURITIES AND EXCHANGE BOARD OF
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| CC No.76108
SEBI Vs, Madhuban Green
| 06.03.2009

Present :  Sh. Pradecp Kumar, Legal Officer for SEBIL

All the accused are P.O.

One CW present and examined as Cw-1I. File be
consigned Lo Record Room under Scc. 299 CrPC. SEBI is at
liberty to get it rc;fivcd as and when the accused persons arc

traccable.

ATIBHA RANI)
ASJ-01(Central)/Delhi
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